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should this question be transferred to
the Home Ministry at all?

Mr. Speaker: We shall decide, when
the answer comes, whether really it
concerns the Home Ministry or not,
and whether there are any complica-
tions or not. We can decide that only
when the answer comes.

Shri Bade: May I make a submis-
sion? Even now, in the form which
has to be filled up by the student,
the condition is laid down that he will
have to work in the rural areas, and
that form has been issued from the
Health Ministry.

Mr. Speaker: Let the answer come,
and then we shall discuss it and see
whether it was proper to transfer that
question to the Home Ministry or
not,

Bhubaneshwar Station

*1420. Shri Maheswar Naik: Will
the Minister of Rallways be pleased to
state:

(a) whether it is a fact that cons-
truction of a new railway station at
Bhubaneswar has not been proceeding
according to schedule;

(b) if so, the reasons therefor; and

(c) what action is being taken to
complete the work as expeditiously
as its urgency calls for?

The Deputy Minister in the Minis-
try of Rallways (Shri Shahnawaz
Khan): (a) and (b). It has taken
Jonger time than envisaged to finalise
the plan as a careful examination had
to be made of all relevant aspects
particularly the architectural features
with a view to harmonise with the dis-
tinctive architecture of Bhubaneswar
in consultation with the State Govern-
ment.

(c) Special efforts are being made
to finalise the plans and to take up
the work during this year.

Shri Maheswar Najk: May I know
‘whether it is a fact that the contrac-
‘tor who has been entrusted with the
task of the construction of the new
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station at Bhubaneswar has transfer-
red the materials entrusted to him to
some other project under him?

Shri Shahnawas Khan: I cannot
be expected to say what the contrac-
tor has done about it.

Shri Maheswar Naik: May I know
whether it is not the responsibility of
the Railway Administration to see
that the contractor engaged under
them is proceeding according to sche-
dule and is utilising the materials for
the best benefit of the particular pro-
ject? £ {

Shri Shahnawaz Khan: As I said,
there has been some delay because of
consultations between the architect of
the railways and the State Govern-
ment. But, now we have reached the
stage of finalisation, and we hope that
the work will start this year.

Shri Suremdranath Dwivedy: Am I
to understand that no contractor has
been appointed for the purpose of
construction?

Shri Shahnawaz Kham: Tenders
are called, and this is the normal pro-
cedure for dealing with such works.
That procedure will undoubtedly be
followed.
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Shri Maheswar Naik: May I know
whether the hon. Minister is in a posi-
tion to say by what date the construc-
tion is likely to be completed?

Mr. Speaker: He has answered that
so far as he could.

Now, Shri Bagri. If he wants to
ask a question, he can ask.—

Now, next question.
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Delhi Hospitals

+
( Shri Hari Vishnu Kamalh:

*1421. { Shri Rameshwar Tantia:
| Shri Bhakt Darshan:

Will the Minister of Health be
pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to the scries
of articles appearing in the times of
India during the last week of May,
1962 on the state of Delhi hospitals;

(b) if so, whether Government have
taken note of the complaints made
therein; and

(c) the Government'’s reaction there-
on?

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): (a)
Yes, Sir. The articles referred to,
pertain to the conditions of some of
the Civic Hospitals in Delhi run by
the Municipal Corporation of Delhi;

(b)_Yes, Sir.

(c) The matter has been brought to
the notice of the Municipal Corpora-
tion of Delhi for suitable action.

Shri Hari Vishnu Kamath: Has it
come to the notice of Government
that the spirit of service to suffering
humanity which should animate
doctors and nurses has, compared to
what it was even ten years ago,
tended to decline or weaken, and also
the sense of discipline and cleanliness
among other staff in hospitals has been
perceptibly eroded? If so, what mea-
sures do Government propose to
imporve matters?

Dr. D. S. Raju: The spirit of
service among the doctors and nursing
profression is, I think, on the increase.

Shri Hari Vishnu Kamath: Increase?
Good news. But the other part has
not been answered.

Mr Speaker: He also referred to
cleanliness having eroded perhaps.

Dr. D. S. Raju: There is a general
shortage of doctors and nurses and





